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ALLOCATION OF TIME FOR DISPO- advisory Committee at its meeting
SAL OF GOVERNMENT AND OTHER l peld today, the 2nd November 1988,

BUSINESS ) )
allotted time for Government Legis-

THE DEPUTY CHAIRMAN: 1 have ! lative and other Business as follows:—
to inform Members that the Business ‘

Business Time aijotted

! Discussion on the Resolution seeking approval of the House for the

continuance jn force of the Proclamation issued in respect
of the Staie of Punjab . . . . 3 hrs,

2 Consideration and passing of the following Bills :
(a) The Warehousing Corporation (Amendment) Bill. 1987 . 1 hr.

(b) The Beedi and Cigar Workers (CondithnS of Emp]oyment)
Acandment B, kQ&'l .

L has
{(c) The Tndian Contract (Amendment) Bill, 1988 . . 1 hr,
(d) The Dethi Prohibition of Eve-teasing Bill, 1984 . . 2 hrs.
3, Caqssuli)eratlon and passing of the following Bills, as passed bythe Lok
abha :—
(a) The Monopolies and Restrictive Trade Practices (Amenc-
ment) Bill, 1988 . . . . . . . 2 hrs.
(b) The Banking Public Financial Institution and Nefou.,ble
Insirumen's Laws (Amendment) Bill, 1988 3 hrs,
4. Discussioaon the Thirty-fifth. Thfrty-sxxlhandThl"fy—Seriﬂ h chcrts -
of the Unjon Public Service Commission . 4 hrs,

Now, the House stands adjourneg till

. ;
The Commjttee also recommended i tomorrow and we will meet again at

that the House should sit up to 6-00 11 AM.

P.M. —today we have sat up to 8-20 The House then adjourned

P.M.—and beyond 6-00 P.M. as and at sixteen minutes past eight
. of the clock till eleven ot the

when necessary for the transaction of

clock on Thursday. the 3rd

Government Business. Navember, 1988.
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